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imported and supplied to producers 
of vanaspati is indicated below :-

Qty. (MT) (Provisional) 

Month 

October, 81 
November, 81 
December, 81 
January, 82 

rJJ -

95,433 
133,172 
127,613 

83,235 
- ---
439,453 

Edible Oils 
delivered to 
van aspati 
units 

64,298 
51,000 
52,000 
44,000 
----
21 I ,298 
Approx. 

- - -- - - --
(b) to (d). Availability o f vanaspati 

has, by and large, been satisfactory 
in the country. H o wever, localised 
shortages of a tempora ry nature 
cannot be ruled out. Whenever, 
any such shortage i_ report~d . the 
vanaspati manufacturers are reques-
ted through their associat ions to rush 
supplies to these a reas . 

fjnancial Assistance to Sugar Mills 
!n Dib~r 

1295 . SHRI N. E. HORO: Will 
the Minister of AGRICULTURE 
be pleased to state : 

(a) whether Government have 
provided some financial assistance 
to the owners of sugar mills in the 
State of Bihar for modernisation of 
their mills during 1980-81; 

(b) if not, wheth~r Governm~nt 
propose to extend its co-operation 
during the current financial year 
also; and 

( c) if so, to what extent ? 

THE MINISTER OF STATE IN 
THE MINIS1 RIES OF AGRICUL-
TURE AND RURAL DEVELOP .. 
MiMT S l R, V. SW Ml• r c ) Y 1, ir· u 

Central Government bas sponsored 
a scheme for providing soft loan 
assistance to the sugar factories in 
order to encour.age them to moder-
nise their plant and machine1 y. 1 he 
Industrial Finance Corporation of 
India (IFCI) which is entrusted with 
this scheme have informed that 
during the year 1980-81 (April-
]\;[arch) they sanctioned financial 
assistance amounting to Rs. 50.00 
lakhs in respect of one sugar mill 
in Bihar viz., Champaran Sugar 
Co. Ltd. loca ted at Chanpatia, 
West Champa ran Dist t. for moder-
nisation and expansion of its sugar 
plant from 1250 'J CD to 1600 TCD. 
J he IDBI and ICICI have also 
sanctioned a ssis tance amounting to 
Rs. 100.00 lakhs and Rs. 50.00 lakhs 
respectively to the said concern 
during th[s period. JF CI disbursed 
an amount of Rs. 35.00 lakhs in 
September, 1981, against the afore-
mentioned assistance sanctiored to 
the said concern. 

(b) and (c). Do not arise. 

Guidelines to States for Protection 
of Poor People from Cold 

Wave 

1296. SHRI HARIHAR SORE N : 
Will the Minist r of AGRICUL-
1 URE be pJeased to state : 

(a) whether any guidelines were 
sent by his Ministry to various States, 
to protect the poor .and destitute 
people from cold wave ; and 

(b) if so, the details thereof ? 

THE MINISTER OF STAT E IN 
THE MlNIS1 RIE~ OF AGRICUL-
TURE AND RURAL DEVELOP-
MENT (SHRI R. v. sw~~n­
NATHAN) : (a) and (b). The State 
Governments have been requested 
to maintain Night shelters for use b'y 
homeless. and the pa Vement dweUers, 
to provid · free o cost mats, blank ts 
and h ~ti .,: t to, 
dit t t ollc l'.J 
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out s}>ecial d rive to pursuade tbe 
pavement dwellers to move in 
DharamshaJas or Night shelters 
during the cold , weather . It has 
also been suggested to the State 
Governments, for immediate sanction 
of ex-gratia payment to the kith and 
kin, in case of unfortunate deaths 
due to cold waves. 

Economic Rehabilitation Scheme 
in States 

1298. SHRI HARIHAR SOREN: 
Will the Minister of RURAL DEVE-
LOPMENT be pleased to state: 

(a) wheth~r Government has a 
proposal to continue the Economic 
Rehabilitation Scheme in some States 
in 1982-83; 

(b) if'so, whether such Economic 
Rehabilitation scheme will continue 
in Orissa also ; 

(c) the total amount proposed to 
be allocated to Orissa in 1982-83 for 
implementing E conomic Rehabilita• 
tion Scheme; and 

(d) the details about the name of 
the districts of Orissa which will 
benefit by the above scheme ? 

THE MINISTER OF STATE 
IN 1 HE MINISTRIES OF AGRI-
CULTURE AND RURAL DEVE-
LOPMENT (SHRI BALESHWAR 
RAM) : (a) T here is no 1 conomic 
!Rehabilitation Scheme' in the Central 
or Cent ra I I y sponsored sector . 

lb) to (d). Does not arise. 

Deputation of T.C.A.R. Scientists 
in Foreign Country. 

1299. SHRI D.S.A. SIVA-
PRAKASHAM : Will the M inister 
of ~GRiCUL TURE be pleased to 
state : 

(a) whether any scientist erving 
in the lC'AR h4'S been deputed to any 
oteiln country du lna t ye · l 7'J 

1181 i. 

(b) if so, the details of the 
scientists total service of each in the 
ICAR and the countries to which 
they were deputed and duration of 
deputation ? 

THE MINISl ER OF STATE IN 
THE MINISl RIES OF AGRICUL-
TURE AND RURAL DEVELOP-
M ENT (SHRI R. V. SWAMI· 
NA1 HAN) (a) Yes. Sir, 

(b) Proposals of about 200 (two 
hundred) Scientists for deputation 
abroad on assignments (short-term 
of six months and less and long 
term of six mon ths a nd above) and 
for training/fe llowships in various 
forei gn countr ies were approved by 
the LCAR Headqu arters during the 
perio l from l 979 to 1981. However, 
the exact number of those wb.Q 
actually availed o f the approv d 
deputation, t heir length of service 
in the ICAR, d urati o n of deputation 
( ex~ct da t e~ of departure a.nd 
arrival back) is not readily available 
at the ICAR Headquarters. 1 he 
same has to be ascertained from the 
various Research Institutes/Units 
under the ICAR. Further it is 
likely that the Sci entists whose 
deputatio n p r posal were approved 
by ICAR prior to 1979 might not 
have go ne abroad duri ng the period 
covered by the presen t Question. as 
t~e departure d epends on comple-
tion of certain formalities such as 
receipt of air ticket , date from which 
the Scientist is required to take up 
the assignment abroad, etc. There-
fore, the figure of 200 is only 
tentative. The exact info rmation is 
being collected and will be laid on 
the T a ble of the Sabha. 

Dismissal of I. C. A. R. Scientists 
Deputed in F oreign Country 

1300. SHRT D.S. A. SlVAPRA-
KASHAM: 

SHRI MANL RAM 
BAGRI: 

Will the Minister of AGRICUL· 
TURE be pleased to sta te : 

( , wh th r any oi ndsc dep~tcd 
tg tho foroian 0ou.o.tljt1 by I( AB 

. .. ' .., 




